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By order,
P. R. V. BHIMAN,

Secretary (Medical Transport and
Charitable Endowment) to the Delhi
State Government, Delhi.
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#52. SHRI C. L. VARMA (ON BEHALF OF #fx T i [.'”.Et IWII il ﬁﬁ—
SHRI NAWAB SINGH CHAU-HAN): Will the FdfT Ao, T . oy
Minister for RAILWAYS be pleased to state : arfeen o mfas & &1 w0 =9
T AT FAET HEEA &L |
(a) the steps taken by Government so far
to stop the sale of obscene and unhealthy (:_{.) aremara fawrr & gwae fRatue
literature at railway bookstalls; 7§ TF wrEt A A T WA
(b) the number of such stalls on different £ w 5 a
Railways; and (¢) &7 "'fﬁ' :ﬂ"g‘;ﬁ-q’-i AT T,
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(c) the steps which are being taken for
the sale of healthy literature there?]

t English 1

[THE  DEPUTY MINISTER FOR
RAILWAYS AND TRANSPORT (SHRI SHAH
NAwAJ KHAN): (a) and (c). A statement is laid
on the Table of the Sabha.

(b) 349.

STATEMENT

Steps taken to prevent side of obscene literature
and promote sale oj healthy literature at
railway stations.

The steps being taken by Government to
prevent sale of obscene literature and to
promote the sale of healthy literature are : —

(i) The sale of obscene books, pictures
and pornographic literature of any
kind is prohibited in terms of agree-
ment with the contractors;

[ranslation
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(ii) The agreement also contains a clause
making it obligatory on the part of
the contractors to stock and sell
tourist and publicity literature
issued by Government;

The Railway Administrations
further reserve to themselves the
right to require the bookstall
contractors to sell certain books or
types of books and periodicals.

(hi)

(iv) Instructions have been issued for
adequate stocking and display at
railway bookstalls of suitable
indigenous literature, including
that connected with the Five Year
Plan and Gandhian and Sarvo-
dhaya Literature.

—
<
-

Bookstalls are regularly inspected
by officers of the Traffic
Department; and

(vi) A Committee, consisting of one or
two non-official members of the
Zonal Railway Users' Consultative
Committee and one or two retired
educationists, has been appointed,
one on each Railway, to go round
bookstalls and make suggestions
for weeding out undersirable
literature and for promotion of sale
of useful healthy literature.]

SHRI P. N. SAPRU: What is the meaning of
the expression 'unhealthy literature'? What is
the test of the healthiness of a literature which
the Government or the hon. Member has in
mind?

SHRI SHAH NAWAZ KHAN: Pardon, Sir.

MR. CHAIRMAN: When you talk of
obscene or unhealthy literature, what are the
standards that you have in view to determine
whether any particular piece of literature is
healthy or unhealthy?

Suri P. N. SAPRU: I am particularly
referring to the word 'unhealthy'.
2—37R.S./56
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MR. CHAIRMAN: That Which does not
contribute to mental sanity, perhaps.
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MR. CHAIRMAN: Question hour
is over.

WRITTEN ANSWERS
QUESTIONS

EFFicACY OF B. C. G.

*44. SHRI MAHESHWAR NA1K: Will the
Minister for HEALTH be pleased to state :

(a) whether Government's attention
has been drawn to a report published
in a section of the Press to the effect
that the theory on which the B.C.G.
campaign was based has now been
proved as adversely fallacious;

TO

fb) if so, whether Government share in that
opinion; and

(c) whether the B.C.G. programme is going
to be abandoned or suspended until a final
decision in the matter is forthcoming?

THE MINISTER FOR HEALTH
(RAJKUMARI AMRIT KAUR) : (a) Government's
attention has been drawn to an article entitled
"B.C.G.—a drug that failed" by Shri C.
Rajagopala-chari as published recently in a
section of the Press.

(b) The Government do not share the view
that the theory on which the B.C.G.
vaccination campaign was based has proved
to be fallacious.

(c) No.
ZONAL RESTRICTION ON MOVEMENT OF

FOODGRAINS

#45. SHRI MAHESWAR NAIK: Will the
Minister for FOOD be pleased to state:



